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THE QEPUTY MINISTER IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 
K. S. RAMASWAMY): (a) BiBht. 

(b) Yes, Sir. All of them received 
the President's assent. 

(c) and (d). A statement IPviq the 
requiTed illformation is placed on the Table 
of the House. [Placed in Librorv. Su No. 
LT-I049.J68]. . 

Ddeace WeaJlOllS with Dacolts 

*1476. SHRI DEIVEEKAN : 
SHRI Y. S. KUSHWAH : 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether it is a fact that arms and 
ammunitions. smuggled from Pakistan and 
Irom the Ordnance factory at Jabulpur have 
been recovered from tbe decoits aDd per-
sons arrested in connection with the com-
munal troubles in India; 

(b) if so, whether aoy enquiry bas 
been ordered to investigate the arms flow 
from Pakistan; 

(c) if so, the findings tbereof ; and 
(d) tbe steps taken in tbe matter? 
THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) Some 
arms and ammunitions aIlepdl, lDIuaaJed 
from Pakistan and also pertoining to 
Defence stocks have been recovered from 
dacoits. Information regardinl recovery 
of arms from persons arrested in connection 
witb communal incidents, is beiDI collected 
and will be laid on tbe Table of tbe 
House. 

. (b) and (e). On receipt of a report 
from tbe Government of Madbya Pradesh • 
the Director, C.B.1. was asked to look 
into th~ problem. The enquiry did not 
reveal any regular flow of arms from 
Pakistan. 

(d) Security arrangements on tbe bor-
ders have been tilbtened and specialwatcb 
is kept on persons indulging in smU&lllinl. 
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FlyiDI: CI_hs io V.P. 

*1478. SHR! MAHANT D1GVIJAI 
NArn: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state: 

(a) the total number of Flyins clubs 
functioning in Uttar Pradesh at Pl'C9Cllt ; 

(b) whetber tbere is any proposals to 
.et up a FI),ing Club at Oorakhpur ; and 

(e) if so, the type of trainiDa to be 
imparted tbore and wbether it will include 
traininJ in flying of Helicopters ? 

THE MINlSTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH); 
(m) There is at present on I} one Hying 
club functioning in Uttar Pradesh, namely 
Hind Flying Club with bead quarters at 
Lucknow and a branch at Kanpur. 

(b) Oovornrpent of India are 1I0t aware 
of any sucb proposal. 

(c) Doe, ,,0\ 8fis9. 




